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ft. 	CZNTRAL ADMINISArIV TRIBtJN)L, GUWMiATI BENCH. 

Original Applications No.269, 270, 271, 277, 278, 

279 and 280 of 2003. 

Date of Order g This the 21st Day of January. 2004. 

The Hon 'ble Sri Bharat Bhuaan, Judicial Member. 
/ 

The Hon'ble ri g.V.prahladan, Administrative Member. 

Shri. Chongtham Sunilkumar Singh (OA.269/03) 

Si*t. A.Isworibala Ivi (OA. 270/03) 

Sri ElangbaTn Brojenkumar Singh (o.A.271/03) 

StiLaishrafl% Jayenta S.ingh(O.A.277/03) 

Sri, TtokChom Sanayairna Singh (O.A.278/03) 

Sri .Okram Rameshwor Singh (O.A.279/03) 

Sri T.D.Nijamkha Cniru (O.k.  280/03) 

By Advocate Sri A.M.Singh. 

-Versus - 

. . . pp1icants 

I. Union of India, 
represented the Secretary to the 

• Government of India. 
• Ministry of Home Affairs. 
New.Ilhi. 

2. The'Secretary to the Govt. of India, 
• Mini8.try of Pjnce, 

3 The Director General of S.S.B. East BlOCk-V, 
• . R.C.PuraJn, New Delhi-66. 
4'.The. Chief Veterinary officer. 

Directorate Office, 
SS.D, R.K.PUrayfl, New Delhi-66. 

5 • The ivisional Orqanieation/Inspector General 
Manipur and Nagaland Division. Lamphel, 

• Ifflphal, Manipur. 	 . . • tespondents. 

By: Sri A.Deb Roy, Sr.C.G.S.C. 

• 	
• 	 ORDBR(ORAL) 

SXBHARAT BHUSAN S MEMBER(J) 

The aforesaid O.As involving identical questions of 

law and tacts are being disposed of by this common order. 

2. 	The appLicants in. all the cases are Senior Pie id 

Assi8tant (veterinary) serving in Special Service Bureau (SSB 

for short). The case of the applicants is that the veterinary 

establishment ijanisation or DizeCtOrate or Institute. 
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there exist a certaj.n post or posts with normally a nomen- 

clature as VFA or Stocicinan or Animal Husbandry or Yet.erinary 

Compourier or Vaccinator or Dresser or Field A8sjstnt. Their 

main work is to render minor veterinary Service lflevaccina- 

tion, Castration, dressing of wounds treatment of anina1. So 

works of every such post either of the Directorate Of 
ASSam 

Rifles or B.SJ or other Organisation are to be treatd as ' 

same in view of the Section 30(b) of the Indian Wter.nary 

Council ct 1984. And moreso the minimum qualificator of such 

post is matriculation with diploma or certificate or experience. 
It is Stated that as discussed in para No.55.284 of thle 5th 
Central Pay Comjni.ssjon by taking these different flOnerlature 
of postinto account, l'he pay scale was recommended to revise 
equally.  to Rs.45oQ7000/... so that there may not aris axfy 

question of pay anoual1y. But the respondents failed t 

implement the same w1thot any cogent reason and denked the 
right of the applicants to enjoy the said revised pay sc ale. 
It has been Contended that the pay scale of similarly situated 
veterinary compounder of l'oreSt service and compounder of 

B.S.F have already Since been revised to Rs.4500125..7000/_, 

It has turther been urged before us that tor the purps of 

the similarly situated veterinary Field Assistants serving 

in Assam Rifles had taken the matter to the Tribunal and the 

Guwahatl zench of the Central Adminstratjv5 'lriouna1 had 

granted them the relief while disposing of O.A.65/200 
0 

L.L012.2002. me applicants subelt that relief on simi1ar line 

be granted to them as well. The relief claimed in the oJs 

are as under : 

(i) Respondents be directed to upgradethe pay ¶cile 

of 3r.vp.j, (S.S.8) to Rs.45007000/.. in parity with Sr.vterj... 
nary Compounder of Forest Department w.e.f. 01.0191996, 

H 
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(ii) to direct the Respondents to consider for changing 

the nomenclature of the present petitioner's post of Sr .VFAs 

ejther Senior Veterinary Compounder or Sr.Veterinar-y Assistant 

etc. 

3. 	The learned counsel for the applicants at this stage 

submits that the representations praying for grant of such 

reliefs had already been submitted by them to the Ministry 

of Home Affairs, Government of India but they have not received 

any favourable reply so far. At this stage, the learned counsel 
; 

for the applicants urges that the applicants -d immediately 
the 

furnishLcnpies of the representations in respect of all the 

applicants to the respondents for their kind consideration. 

This being so, in our view this batch of C.AS can be disposed 

of t this stage itself by giving direction to the applicants 

to move fresh comprehensive representations before the respon-

dents within a period, of 15 days from today and thereafter 

the .respondent.s ahall proceed to dispose of the same within 

a period of 2 months thereafter by taking into consideration 

the observations made by the Tribunal in o..65/2002 in its 

judgment dated 11.12.2002. 

All the above applications are accordingly disposed of. 

No order as to costs. 

A copy of the judgment be placed in each case file. 

5d/M1BER () 

i/M1v1ER (3) 
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IN THE CENTRAL AD!h 1VETRIUNAL 

...GuwAHA-n..BENcHI__fl 

•:•ORIGINAL APPLICATION N6A, OF 2003 

Srnt. A. lsworibala Devi. 

Applicant 

Versus- 

The Union of India and others. 

ResDondents 

KT1DEX 

El.. Nomenclature ' 	 Brief déscriptionof documents' Page 
No. - -of documents  From To 
(1) (2) 	. • (3) 	 . . 

..Application Applicationfiled by the Applicant  

. 

2 Affidavit of the Applicant 19-20 
3..... 

Affidavit ....... .
ANNEXURE NI Certificate of B.A... 	. 	

. 

ANNEXURE A/2 Certificate of Veterinary Field Assistant •  - 

Course. 	. 	 . 	 . . 	 . 

 ANNEXUREA/3 Call letterdated 05/12/1992'. 

 ANNEXUREA/4 OaII letter dated 02/11/1993.... •.  
7: .ANNEXUREA/5 Ordèr.datéd.27/07/1994.  

•• 8. 
ANNEXURE _A16 Letter dated17/03/1993.  2-6 
ANNEXURE A/7 .. Relevant page thöwing pay. cale of . 

..... 

Veterina 	staffs of the S.SB. inthe 
Central Civil Service(Revised Pay) 

. 	
• Rules,1997,_First Scheduleof Part_"A"  

10 ANNEXURE A/8 Relevant portion of Section 30 of India  
Veterinay Council Act,1984 

. 

 ANNEXtJRE A/9 Relevant page showing ihe pay scale 
___ of Forest Depft................ 	. 	 . 

 ANNEXURE_A/tO Memorandumdated 26102/1990: '30 
.13. ANNEXURE All I 

. 

Relevant page containing Appendix-Il . . 

ofthe HandBook of lCAR. - 

........... 

14. ANNEXURE A112 levànt page.ofROP, 1.997 ParLB. 
•. 	. 	 ........- SINo.XXII;  

. 

15 ANNEXURE A113 Order of the Hon'ble Central 
Administrative Tribunal dated ....... 
11/12/2002. 

- ......  

16.: 
......

ANNEXUREAl14 Convey letter of the Government of- 
Ind4 dated 28110/2003.  

 ANNEXUREA/IS Representationdated20/02/2002 .  
 ANNEXURE_A/16 Memorandumdated14/05/2002. 

.Signature.àf the Applicant 
For use in Tribunal's office 

Date of filing..:. ........... 

RegistrationNo. 



IN THE CENTRAL ADMINISTRATIVE TRIBUNAL. 

GIJWAHATiBENCH 

Original Application No. 	of 2003. 

years, WIo 

Shii Nirpendra Sham byoeupatjon a Senior Field 

Assistant(Veteiinary) - iti S;S.B., now posting at Area 

Organiser- S.&B;, huphal. Manipur, Naga1and 

Division, a.residentefKangjabi Lcii* P.O. & P.S. 

.....huphai,. .huphal.West District Manipur. 

APPLICANL. 
'-Versus- 	. 

1. The Union of India through •its Secretaiytothe 

...Goveniinent of India- Ministry of Home Affairs. 

2.. Th...Minisliy of Finance throu 	its.. Secretaiy,- 

Government of India, New Delhi 

The Directär Generil of S.S.B.,. East . Block-V, 

R.C. Puram, NeW Delhi - 66........ 

-4: The Chief Veterinary Officer, Directorate Office, 

S;S.B., RK; Pur.am, New Delhi - 66. 

5; The Divisional Organisation/Inspector .  General, - 

Manipur-and Nagaland Division, Lamphel, Jxnphal, 

Manipur. 

RESPOES. 

Details of Applicatioii :-. 

• 1. . Particulars of the order aainstwhich the application is made :-

Against the inaction of the Respondents in implementing the Central 

Civil Services (RP) Rules, 1997i*rthe other words for non-implenientatioirof 



the' C'frat Civil Services (Revised Pay) Veterinarians (Veterinary Staffs) of 

the SS.B. which 'has been nómenclatured as Senior Field 

Assistants(Veterinary)-for short (SFA/V) 

2.' 	urisdlctioA of Tribunal:- 

The' applicant declares that the subject matter of the presen1_case 

- where he wants 'redressal is within' the jurisdiction of the Central 

'Administrative Tribunal, Guwahati Bench. 

Limitation-': 

The subject matter of the 'present case is 'as regards to unequal 

treatment in implementing the CGS (Revised Pay) Rules, 1997. There is a 

'delay'of 515 (five hundred fifteen) days in filing. 

:, Facts; Of the ease : 

(A) 	The applicant 'is a bonafide citizen' of India' having" permanent 

residence at Kangjabi Leirak P.O. & P.S.hnphal, Imphal West District,: 

" Manipur. The present Applicant is an educated person possessing the 

- folioving certificates and degree 

She passed B.A. in the year 1992; 

. Elementary and Animal Husbandry and Veterinary Scheme 

Examination in the year..-- 1987-88.f'or.Veterinary. Filed.--

:.:Assjstant.Trainingcenfré, Government ofManpur. 

True copies of certificates (i) B.A. and (ii) 

Veterinary Field Assistant Course are enclosed' 

herewith . and marked. as -Annexures-AI1 and 

A/2. respectively.. .. 



.(B).Afier successl completion of Veterinary Field Assistant Course.Ae 

Applicant joined inthe private Poulfryindustry for about. one and .-Iiaft iiars. 

While the. iethitier iéi'virig iii the.. differeni, Finns,èceiyed a call letter 

from the Diiectorate Of General Security_ Office of Divisional Orgailiser,.' 

S.SB; Mailipur, NagaiandThvision vide Memorandum bing"No. 1/30(11)-

8/92/ND/28926 dated• 5th  December, 1992 to appear'for Physical Efficie ncy 

Test the Directorate General of . Security Office of the Director, S.SB. 

-• issued . another call letter vide Memorandum being 

2/92(14)14022 dated 02111/1993 to-face an .thten'jew to be held.in. the office 

• 'of the NMiloiWOrganisei S..S..B., Manipur & Nagaland Dlvisioiii, Imphal.. 

'•Trne copies of the call letters dated 05/12/1992 

-and.. 02/11/1993 are enclosed herewith. and 

marked as Annexures-A13 andA/4 respectively. 

(C) • That, the Ajijliant fãód the interview and selected for appQintment 

to th said post of Senior TField Asistant (Vety.) and - accordingly, the 

Directorate General of Security, Office of the Area - Oraniser, S.S.B.,' 

• & Nagaland Division -'-Area, issued appointment order being 

No.2/1(a)GC/94/SSB/1 1103, . datect, 20 August,4994 at the minimum scale 

of -Rs.975-25-11 50-EB-30-1660/- . per.. -month.. plus othe...allowances as 

admissible.under Central. Government .employees. 

---A tme copy of the order dated 27107/1994 is 

-enclosed herewith and marked as Annexure- 

.AJ5... 



D 	The present Appliëanf is SenioIFieldAssistant(Vety.) Talo knOwn as 

AnimaI Husbanchy' Assistant; Compounder; Dresser, Stockinan Stock Asstt. 

Vaccinator and Milk Recorder etc: They are categorised paraveterinarian 

ti 	
'-posts. They provide- auxiliary support Veterinary and Animal Husbandry 

-- practice. ---- 

The minimum required qualification of such post is Matriculation 

with Diploma or Certificate with experience of one or two years as the - case 

- may be. Section3O of the Indian Veterinary Council Act, 1984 also provides-:' 

the minimum qualification and nature of works to be done by such posts.. The 

te1evant portion is hereby.  produced. -. 

- Sec. 30(b)- PractiseVeterinary Medicine in' any States- 

Provided that the State Government may, order, - permit a person 

holding a diploma or certificate of veterinary supervisor, st.ockman or stock 
-4 

assistant (by whatever name. .called) of any state or any veterinary institution. 

in India' 10 render 'under the• supeivisón and' dir',tiOñ Of a registóred 

Veterinary pratitiOner, minor veterinary services. 

.JxpIanation 	"Minor veterinary. services" means the rendering of 

preliminary iieterinary.jdd. . like vaccmatio1, ,. castration,, and dressing of 

woun4s, and such other types ofpreliiñihary aid, like vaccination, 'ôastration 

and dressing of'wounds; and such otherlypesofpreiiminaiy aid the treatment 

of such ailments as' the State' Govenunent may, be notification in the Offitial 

Gazette, speciIr  in the behaW - 

Therefore, duties and nature of works of all such posts are-to do minor 

veterinaiy services which provides auiliary support. in Veterinary.., and 

Animal Husbandry Servic.e like vaccination,.catratkin,. dressing of wounds 



cv 

• or treatment of ailments etc.' In this gafd'a clarification was' sougiit by the 

V  Chief Veterinary Officer, "Directorate General . ofV Security, Office of the' 

Director, 'SS.B.' vide' letter being No24Net/SSB/90-VC-2 dated"01/01/199 

-to the Government of India, Ministry of Agriculture, Department of Animal-
-  

Husbandry and Dairyi.ng. In V--reply to the above mentioned letter the 

Government of India was informed about'the minor veterinary services like 

vaccinatiàn, .catration,. drQssing' of wounds and such other types of 

• . .prc1iminiy aid or treatn ent of such ailments can be ujidertaken by a person 

holding a Diploma Or' Certilkate of Veterinary Supervisor, Stock-man ,or 

Stock Assistants under the supervision and direction of a registered 

' - practitioner. V  , 

A true copy of the said letter dated 1V7103/1V993 

is enclosed herewith and marked as Annexure- -, 

A/6. 	
V - 

V 
VVThat, initially, the pay scale of the said post i.e Veterinary staffs or 

ParaVeterinary was placed at the pay range from 950-1500/- to 1200-2040/-. 

But now as per 5thPay,Commission  Report, the Central.Governmentrevised 

the pay scale of the ,said Vterinary staffs/or Paraveterinarian posts to the 

scale of Rs 4000-100-6009/- p  m by nammg the post such as 

As /nimal Husbandry, Asstt./DresseE etc. 

All the  oncemed Department under Central service have implemented the 

said V  revision of pay However,' Vin  the case of Senior Veterinary Field 

'Assistant of S;S.B., Respondents deliberately failed to -implement such 

revision -of pay by taking the V  chance of mentioning in the nomenclature of 

Sr V.F.A. in the Column of Veterinary staffs of the Central Civil Services 

(RevisedPay)Rules, 1997. 
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F. That, instead of Implementing the-Pay: scale given in the First Schedule.of 	. 

Part "B" of the said Civil.S.ervices (RP) Rules 1997 i.e. .40O6-100-6Q00/- by. 

taking analogy ófihe, post or 'eterinary itaffi as describedin Section 30 of 

W thó Indian Veterinary .  (1 Act. 1984,. where it is clearly tated that what 

ever name maybe  called, but the Respondents thiplernent the C.G.S.(RP) 

-Rules 1997 in Schedule "A" i.e. Rs.3200-4900. 

Tiue copies of the relevant page showing pay,., 

scale of the veterinary staffs of the S.S.B. in 

Central Civil Service (Revised Pay) ....Rules,' 

1997, First - -Schedule of Part "A". Relevant 

Portion- of Section '30 'of India Veterinary 

-Council -Act, 1984 are enclosed herewith and 

marked as Annexures-A/7 and A/8.. 

respectively.  

It will ñöt be out of place to mention herç that , the post of Sr., 

• Veterinary Compounder attach to 'Cnfra1 FOiest 'Service was initially fixed 

at the pay scale of Rs.950-20-1 I50-EB-251400/- less than the pay scale of 

'Sr."VFA;S.SB.. But with the new pay revision the pay scale of the said Sr 

- Vety. Compounder of Forest Service is revised to Rs.4500-125-7000/- 

A ttue7 copy of'the' relevant page showing the 

ay scale of Forest Dept. is enclosed -herewith 

and marked as Annexurc-A/9. 

The Petitioner begs to submit -that the Compounder of BSF is also 

enjoying, the pay scale of Rs.140O-2300/-.pre revised and after revised 

.,.Rs.4500-125-7000/-. per month. It is also begged to submit, that the nature of - 

-. 	 -'- - - 
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• 	
work of Compounder B.S.F. 'is'Oñly tO maintain pharmaica1 works under 

supervision of a Register Veterinary 'Doctors. 

G. 	That, The Director Generalof Security issued a Memorandum being 

Nö30/SSB/VC/89(19) dated 26th February,1 1990 to the extend that the aims 

and objectives of Veterinary and Animal Husbandry work and charter of 

duties to b'eperforzned-by the CAS Gr:i(Vety.) and para-veterinary staffs. In 

the said Memorandum dated 26/02/1990 the charter of duties of Veterinary' 

staffs is enclosed as Annexure-ffl and the same is reproduced. hereunder 

AlVNEXTIRE-Ill 

CHAR TER OF DUTIES OP VETERINARY STAFF SPA-

£YET)/CONST(VET) 

1.--: 	To visit remote areailbroder..•villages covered by the SSB to 

.render free veteinaiy and Animal Husbandry aid and care to the 

4 	 needy live-stock owner in respect.of liv46ck/poui6y under. the. 

overall guidahcOnsiructiOhs of 'CAS-GrJ(Vêterznary) ' and other 

supervisory officers 

.2. 	To remain on., tour for a minimum of .15720, days per month 

.irnparthig door to door yeterina,y cove, to the live-siock Owners in 

the area under'hjsTc/ia,ge. . 	- ............ 

3. .. While on. tour, to visit NIP camps for the purpose.. as..also to. . -. 

deliver lectures on dfferent,aspecti ofAnimal Husbandry to generate 

better awdrèñèss among the local people abbuj common 'diseases Ond' 

hygenic management of live-stoOk for better profitable. For this 

purpose, his monthly tour programme 'will be" finalised 'well in 



8 

• 	ädvönOe Ith the àppdaoftheCircie Onisér the concerned 

CASGrade4(Vet) andA.O. 

.4.....: To. ,subnnt his tentqtive tour programme for the., following 

month through C. 0 to CA4S Gr. :1(1/el) at least a fortnight in advance 

£ 	For ev.e.?y calendar month to submit a detailed tour diwy to 

ThI 	ntrtlling.. authority, to reach him by the, ,th  of the.. fqllowing 

month at the' latest. GenFally, his tourini will be with NU teams 15ut 

only for a day or tivO at each such camp or with Cos/CAS Gr. -I('i'et) 

Jndependent touring may be allclwe'd in special cases by CAS Gr.-

1(Vet)/C.O. with the approval ofAO/SAO. 

To assist the CAS Gr.-i(Vet) inpeforrning day to day work. 

To properly mathtain expendable and n-pendable.tk  of 

.meical stores/equipment etc., as also the stock and issue..registers - 

and Othe, records in connection thereof These will be verUied byth 

c'AS Gr-i(Yét)'Onôe evély '  and 'by . . othr 	concerned 

supervisot3I' 	officers periodically. AFO SFA(Vel)/HC(Vet) 

Constable'Vel) will be personally responsible for 'any lapses 

including for shortage in stores/equipments in this regard. 

• 8. ' To strictly follow the insfruaibn and'orders of CAS GtJ(Vet) 

andother superviso?y officers and to cany out 'the veterinaty'civic' 

action programme accordingly. 

9.. :.. To. ensure that kits provided.to him are properly utilised and 

:kept ready as per requirement. 
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- 	
10. 	To administer only those- drugs/medicines which he has been 

taught and is authorised to handle. He will not administer intravnous 

injec1ion7treàtment beyond his skill and çompeIènce. In case çif any. 

cthrplioaiion he would contact AS-Gr-J of his area for giIdañcè the 

State Veterinary Dispensary/Hospital/Centre etc ('these 

areas/villages will be given the lowest priority). 

'To submit hii monthly detailed tour diary highlighting, all 

aspects of the work done during tkeñ2onth to his con trolling Officer 

by the Yh  of the following month at the ldtést. 

To ensure that at veterinary centres enwrge-nçy tray and first 

- did kits are a/ways kept ready and resèrve to meet any pe of 

emergency. 

To correctly prepare in advance and submit in time the 

annud/supplementar'veterináry indent of rnédicznà/equzpment/other 

stores - to the SSB Directorate, New Delhi, through I

the•Diisional 

Organise for timely procurement ofstores/materials. 

- To corrctly and expeditiously disr1bute - the 'eterinary,  

stores/kits etc. on receipt among the - AFO/SFA(Vely) uñder his 

control. 

To ensure proper andY up-to-date maintenance of medical 

stock and dead' stock registers- - nstruments/equ4men and other-

prescribed documents/records etc. -  -. 
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14.; 	To ensure that there i. no 'èxOèss slOckinE speciallj' of short- 

4fe dg••which 'may lead to avoidable wastage. To also ensure that 

'medical stores held do not become date expired. 

To keep cibse liäIsoñ with the' local State Animal Husbandty 

'authorities/Army Veterinaiy 'HOspitals, etc. in the area of 'hil 

• responsibility. Also to keep himself abreast of developments -in his 

professional -field as also about 'important -Animal Husbandiy. 

programmes/activities undertaken by other authorities/agencies in the-

area. 

To regularly submit the monthly progress report (MPR) inthe 

prescribed proforma in respect of his area of charge through his 

controlling officer -in timeso that the consolidated compiled report 

reaches the SSB Directorate,New Delhi by-the due date. 

17.' The CAS (Veterinay,' -posted' at the Training centres will 

"submit the MPR in respect of'his work through his 'controlling -officer - 

to the DIG(T) with a copy to the chief Veterinay Advisor, •SSB. 

Directorath. - 

18.- To undertake and perform such -other duties as -may be 

assigned to him by the higher-authorities •" - 	- - 

A.Arue 'copy of the Memorandum dated. 

26/0211990 is enclosed herewith and marked as 

''Annexure-AIlO. 
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H. - That, as stated above the duties and nature Of wOrks .of the Sr.FA(V) 

and other posts like Stockman/Compounder/Stock - Asstt.fAnimal Husbandry 

AssttfDresser etc are minor veterinary service rendering preliminary 

veterinary- aids like vaccination, - castration, dressing ocwound etc. Therefore,.... 

the nature of works or work allocation of all- tIe veterinary- staf-s(orpara 

veterinarian post) are almost same in view of the Section 30(b) of the said 

TAct. 1984. Bu in jround reality the .Sr.'AV)Jn S.S.B. andikirest 

Departmet.re. more ordóüs anJ than the other vethrinary staffs of other T 

Departments.  

• I. 	-The Service of the Sr.FA(V) in S.S13. with one year certificate course 

• in the Veterinary Science is also a Technical Post. In the - Hand Book of 

Indian Council of Agricultural Research (ICAR), it is-c1earIy pointed out that 

-Field Assistant in Veterinary -is also.a T-echnicálpost-vide.Appendix-l][of the 

- -. said Hand Book of ICAR... -. 	- 

A true rue copy of the relevant page containing 

-Appendix-il of the- Hand Book of ICAR is-

enclosed, herewith and marked. as Annexure-. 

A/il.. - -- - 

Itniay also be relevant to mention-that in CCS(RP) Rules, 1997 Part - 

- 13 Si. No.XXII there is also another o1umn under the heading of "Other 

- Technicians" and the same is reproduced herein :- 

"XXII OTHTECHNCIANS" - 

(a) Post requiring-matriculation with some experience as minimum.-

- - qualification .før direct recruitment Rs.400O-l006O00J- 



"I 

One Shii SJvL .Singh WA of Assam Rifles whois similarly situated 

with the present Petitioner filed' anOA. N6.65 of 2002 before the Hon'bk 

Central Administrative, Tiibunal at Guwahati Bench with sirñilar 'prayer 

praymg hereunder except at the scale of Rs 4500-125-7000/- The said 0 A 

N6.65 of 2002"was disposed of videTjudgment and order dated 11/12/2002 

with the following observation and 'direction' "Considering the facts and 

circumstances we areof the opinion that the matter requires no frrther 

adjudication from our end The Government has taken a decision in principle 

and in viev of the pendency of the Court proceeding the. authority did not 

take any step for inplementation. of the n'ciier. In view of the clear statement 

made by the .rjondents we dispose of this application with a dfregtion  on. 

the respbndeiits to implement the undertaking aserpèditiOusy' as possible, 

preferably within a 'period of three months frôrn"the date of rece:pt of this 

order. The application thus stands disposed of There shall, however, -  be no 

order as to costs." this stands disposed of. There shall; 'however, be no 

order as to casir . pursuance of. the order- of-the 'Hon'ble Central 

Administrative Tribunal, Guwahati, the Government. o India, Ministry :Of" 

Home Affairs conveyed sanction of the Icompetént aütlun4ty to grant that 

- reised pay scale óf'Ri4000-60OO1-'iip1áe of Rs.3200-4900/- vide letter 

No.1127014/16/99-PF.1V dated 28th  October, 2003. 

True opies of the relevant page of ROP, 1997 

Part ..B.. SLN0.XXII, - order ,of. the .Hon'ble 

Central .....Adniinistrátve Tribunal " 'datàd 

11/12/2002 - atid ' convey .' 'letter ' of 'the 

Government ml India 'dated 28/10/2003 are 
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enlosd hreith as Aexutes-12 M3 

and A/14 respectively: 

Grounds for relief with legal Drovision-:- 

(a)The Veterinary, establishment.in any organisation or Directorate or 

Institute, there exist a.certain.postoi posts which nonnally. nomenclature as-

VFA. or 'itockman or Animal Hubandry. or Vetrinary (ompoundr or 

Vaècinator or Dresser or Field Assistant '(Whatever name may be çalled)'. 

Their man work is to render minor veteriffary Service like vaccination, 

castration, dressing of wounds treatment of animal. So works of every such 

post (which is termed as paraveterinarian post) either of the Directorate of 

Assarn Rifles or B.S.F. or other Organisation are to be treated as same in 

view of the Section.30. (b) of the Indian-Veterinary Council Act, 1984. And 

moreso the minimum qualification of such post is matriculation, with diploma 

• or. certificate or..experienc as indicated in Th said Section 30(b) of the said 

Aôt. 1984 ; so also as discussed in pàra No.55.284 of the 5th  'Central Pay, 

Commission by taking these different nomenclatured of post into' one ground 

as'paraveterinarian post, the pay scale was - recommended to revise equally to 

'Rs.4500-7000/- so that--there may not arise any question of pay anomaly. 'The 

Central-Govt. also accepted and approved the recommendation and-revised' - 

-the pay scaleof such post to B.s.4000-60001- by reflecting under the heading-.- - 

• "XXIV-Veterinary Staffs"(c) of. the CCS(RP) Rules, 1997. But the -. 

Respondents failed to implement the same without any cogent reason and 

denied the nght of the applicant to enjoy the said revised pay scale 

(b) The Pay Commission also discussed.. about other posts of... - 

Technicians. for 'which minimum educational qualification is. only. 
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mairiculatiOti with some experience and reôommended to rVise the pay scale 

to Rs.4000-6000/- equally to thoseofparaveterinarians post, and the same is 

approved by the Central Government and included in the CCS(RP) Rules, 

1997 . and reflected under the heading or column No."XXII-OTHER 

TECHNICIANS" for convenient the same is reproduced herein: 

"XXII - OTHER TEC}4NICIANS". 

(a)....Posts requiring matriculation 

With some experience as minimum ............ Rs. 4000-6000/-

Qualification for direct recruitment. . - 

SFA(V) of S.S.B. is also a technical post and the mininm 

qualification is matriculation with diploma or certificate (vide A/8 and 

SectiOn 30(b) of the Indian Veterinary Council Act, 1984). Looking 

in this angle too, the pay scale of WA/AR is sought to have revised 

to Rs.4500-7000/- as done in the case of Central Forest Department 

in ROP, 1999. 

That, similarly situated . with the present Applicant's case. also. 

disposed of vide judgment and ordet dated 11/12/2002.passed in O.A.  

of 2002 and the authàrities a1s6 complied the said judgment 

and order by enhancing the scale of R.3200-4900/- to 4000-6000/- 

That the SFA(V) of ISSB and its counterparts (or equivalent posts) in 

different organisation or Directorate or Institute are all same and -

equal either in the nature of works or in looking to the minimum 

educational qualification. So, the principle of equal pay for equal 

works is applicable in the present case as. enumerated in Article 39(d) 

of the Constitution of India. 	 - 
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6 	Details of the remedies exhausted 

The applicant and other colleagues filed number of representations, 

the latest one was submitted by one Shri-Ch; Sunil Singh, Sr. FA(V) on 

20/02/2002 after. the Ministry of Home Affairs has been taken over the SSB, 

with a prayerJnter-alia io implement the 5' Pay. Commission to the SFA(V) 

I Staffs of S.S.B. as .done 'in, case. of' other Veterinary staffs' of different 

Departments.  

in response to the. said representation the Directorate General of 

Security Qffice.'issued a Memorañdun' being.No.15/SSB/A-4/2002(2)-2567 

dated 14/05/2902to theex end that "2: The scale of pay of other designated' 

pOst prevailing 'in '. 'the other 'Department' cannOt be applicable in this 

Department. The post' is' designated as SFA(Vey), the scale ofpay attaôhed 

to the post- of SM (Head 'Constable) will be admissible' to the incumbents 

holding the post. Hence individual concerned may be informed accordingly." 

True copies of ihe 	representation dated 

20/02/2002 and Memorandum dated 

14/05/2002 are enclosed herewith and marked' 

as Annexures-A/15 and A/16 respectively. 

7.. ' ' Matter not previously filed or pending wtth"any other COurt: 

The Applicant further declares that he had not previously filed any 

application, writ-petition or suit- regarding the-matter in respect of which this 

application has been made, before any Court or any other authority or any 
V. 

other Bench of the Tribunal nor any such application, writ-petition or suit. is 

....pending before any.of them. . 
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.8.. 	Reliefs sought.: 	 - - 

(i), Respondents be directed to upgrade the pay scale of Sr.FA(V). 

to. Rs.4500-7000/- in parity with'Sr.Veteiinary 

Compounder of Forest Department w.e.f. 01/01/1996; ..... 

(ii) to direct the Respondents to' consider for changing the 

- nomenclature of the present Petitioner's post of Sr.FA(V) either 

Senior Veterinary Compounder or 'Sr. Veterinary Assistant etc. 

9 	' In the Interim 

During the pendency of this Application 'the authorities shall not be 

barred to implement the Cenfral 'Civil Service (Revision of Pay). 

Signature of the Applicant. 

Dated/ImphaJ 

The 	ITovember, 2003. 

Advocate. 

10.. The- application "is being submitted by hand through the Applicant's 

duly appointed counsel. 

Particulars of Postal Orders filed' in respect of the application fee 

' List of enclosUres: ' 

Application in triplicate. 

Affidavit 
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(3jPosthl Order No 	 dated 

in favour of the payee, the Regisirar, CAT, Guwahati Branch, 

• 	Guwahati. 

5 extra copies of the-application for 5 Respondents. 

Index in Form-i. 	 • 

Re'ceipt Slip. 

• (7)Vak9atflama. 

AW 
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(5: 

VERIFICATION . 

I,. A. Isworibala Devi, aged about. ... years, WIo Shii .Niipendra 

SharñIa,.by.occupation.a Senior Fie!dAssistant(Veierinaiy) in S.S.B., ziow 

posting atArea Organier S.S.B., Imphal, Manipur, Nagaland Division, a. •  

resident of Kangjabi Leirak, P.O. & PS. Iinphal, 'hrphil West District, 

Mahipur, do hereby verify that the contents of paragraph Nos.1,4 & 9 are true 

to personal knowledge and contents of Para Nos2 and 3 are believe to be Irue 

en-the legal -advice and the contents of the -para No.5,6,7 and 8 are true and 

correct excepting those legal points and those legal points are based on the 

information of my counsel which I also verify believe to be true.... 

Datedllmphal,,. 

The .....November, 2003. 

Advocate. 

To 

The Rcgistrar, 

Central Admimstrative Tribunal, 

Guwahati Bench, Guwahati. 
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4. 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH 

ORIGINAL APPLICATION NO. 	. OF 2003. - 

Smt. A. Isworibala Devi. .... 

Applicant. 

-Versus- 

The Union of India and others. 

Resnondents. 

AFFIDAVIT 

I, A. Isworibala Devi, aged about. 	. years, WIo Shri Nirpendra 

Sharma, by occupation a Senior Field Assistant(Veterinary) in S.S.B., now 

posting at Area Organiser S,S.B.,. ImphaI,. Manipur, .Nagaland Division, a 

resident of Kángjabi Leirak, P.O. & P.S. Imphal, Imphal West Distrit, 

Manipur, do hereby solemnly affirm and state as follOws 

That, I am thè..Applicant in the accompanying application. I have 

gone through the contents of the present application and as such I ant well ..... 

conversant with the facts and circumstances of the case. I am presenting this 

affidavit in support of the statements made in the said application. These are 

true to my knowledge. 

That,  the statements made in the foregoing paragraph Nos.1, 4 and 9 

Are within my personal knowledge ; and contents of Para Nos.2 and 3 are 

believe to be true on the legal advice and the contents ofthe Para No.5, 6, 7 

% J_ ly 

(Toigbram Manh%#) 
Oath Cammissioner, (Judicil) 

Manipur. 
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and 8 are based on the information received by me from thy counse 

believe the same to be true. 

3. 	That, the documents atAnnexure-AJ1 to A/16 are the true and correct 

copies of their originals. 	 . 

( Smt. A. isworibala Dcvi ) 

DEPONENT. 

Dated/Imphal, 

The 	November, 2003. 

Draw- 

Advocate. 

Solemnly affirm 	re me on . 

a..— .... 	 te Court premises 
by the Depoittit who if identified 
by . 	. 	 -. ... 

The Deponent seems to understand 
the contents fully well on their 
being read over and exnlained to Mm. 

(Tongbram Mai$ingh) 
Oath Cammssioner, (Judicial) 

Manipur 

IV 
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DIRECIOR\TE GNERJ CP SECURITY 
1: . : . • 	 . 	 ---- -:--- 

 
OFF ICE OF-THEDfltCToR SSB 

. 	 . 	 BLOCK NO. V (T) R.X . WPM • S 

1 	' 	 I 	 NEW LEUi l , TF  

'? 	 MCMOR7NWM ) 	 - 

I•?• 	•k, . 	 • 	 • 	 • 	 . . 	 . 	

, 	 . 

Subject :.- Intorvjew for th. post of Senior Field As8stant  
(Ve 	) _ In Ve p-y scal e of Rs, 975.-1 6O/.m. 

P139E: apar for n intarvLw to be lid .p the 
Il 	 offto,;? Of ,  th Dijgj1 Org isr, ss" Manipur & Nagnd 
y 	• Divigion, Imphal nd S-PL D-ciotorpt-. flrrk V (rpst. 
t 	 on from 	 houra 

&n oonnectiriwith y5ur 	 vo poet. 
.. 	 ' 	 . 	 .. 	 . 	 - 	 . 	 ... 	 . 

. 	 2. 	You muat bring 	High Sohool rtU1at showing t, 	your date of birth. crtifictg of hvinq psi Vetrtna -y 
l 	 Stpq Assistant C.,urse aid exprirnc crtiicat of at kast 

months hOspital xp?rince in tratmnt of diffarnt spcis 
of nim3 Otc..and\also crtifieate issued by th cocnpt2nt r' 
authrity1if you cl&im to blpng,t' pc or T cmntty - aU 
in ortginl, 

:,..:.. :,:,.....3, 	2nd C1ss Ratlwy ar.to  SC/ST:,candidatus will 	: given it? COflfl?ODn with th abv intriw limited to tha  
nearest Railway Station. Pçttcu)ars f Railway Tickets r113y 

'ybe brought along. (Tkose wh 	already in the service of 
ntral/Stat 	vernmen ttC. q  will h3wvr. riot be entitleó 

to 8uch benefttI. You rqust bring'an 
rom a Gazett Officerof yo.1r.locality, in casø yoa claim 

rat und of monoy end by rail )  incônnect.jn with ts intervjo. 
Crididatis belonging to th aame Station would appear in ths. 

- - - tervjew at th ir own expnse. 

	

I 	 - 

........ . 	 . 	

. 	 ASS I5TT 	IPCTOR (E.) 

	

- - 	
- 

• 	 ..• 	
. Ar1b. Xeworjb 	

. D/O A.H. Sharr' 	- 

Brahmapur Laipuba 	•Leikat' 	.. . 	 . 	 .. 

imphal. Near New Thumbu 
ng Bridge. 	

., 	 . 	 . 	 . . .. 	
... 

Copy to •- Th Djvisiora1 Organjaer, SSB,. Man ipur & Nagalari 
D.tvi ion for iflfortnatjofland necessay ,,ction... 

?•. 	'.•., -........... . 	

'....... 	 . 	 . 	 . 	
•.•••• 'f 	.. 	 . 

C •'  

V  1W_  4 ~, 

- 	 fr 	 ASS ISTp= 	CTOR (CA) 



c 	 4,  4 	 44 

,..,,. 	
' 	

•'' 	 4/ 
I ip 12, 

4I" f 	t 	 I 
4#. "  

4 1 
I ( 

4 1 

.. 	 [NO .2/1 0 	L 
.. (a9 CV, 9 

 L OF 	LJRIT •1 

4 OFF.LG 'Y 	(( 	 1 OF Tth' AJIVIIiAL 
I 	 I / 	iLIUR & 	L1 	VLIOiy 

/IAL-195poi 
I II ,• 	, 	 ' 	- 	I 	 ..-. 

•• R ' 
41, 

I 's• , . 'T ' 

 In pr uanc e of-the 853 Dimctorat& Ne ma  

J6/SS/A"2/9 ~ (14f/846 	.fO]J.OWifl CaflcLLdat$ 	beeflAIr J 
1t' 	 of $.F.A. (vety) in the 8ca16 o1pay o!-& 

•1 ) ?csr 	 1 P].U6 ,other allwatictis 8&'admJ,8ib1a2 1 .. 
Cntr 4 Govt1:serVants £omtin to9 	 ' 

I 
 tU a ' Dtvi. sioIf1i:Qn  

j 	S1.IO,:. 1Narne & ad4ress 	w,e.I. 	Place  

,, 	 I  • ,• 	 - 	 .. 	 - P0 t L'i&  

4 	 I I 	 • Shri ?I.irmchnd L'1eiei I 	t.7.94 	C.O,Nangchufip '1rc1 
: ..:. i.: . s/o.4.Leibakrnac11a. Heiti 	': 	 • 	•. ; : • 	 , 	

... 	 ;."i 	• 	,. ' 

•-;-T7 	 - 	 Lang,ineitht V.i11ae, 	
I 	

I 

t4 
4 4' .4 4 4 	 p,houba1,flanpvr 

, 	 I 	 2. Km.l.Njg,dshori They]. ' 	 12.7.9L1 	C.O.l3ishenpur .  Circle 
ic 

I 	 1 D/Q 4i. 	 ochou Singh 	-. 	 I 	 -1---.--- 	 •--. 	--,.----.- 

; 	. 

I 

 B.senpur Nnatig Li.ku, ard 	) 

II J.shenpurNanipur '. 	 • 
iCLn,A.Iswor11jaJ Dyi 	 15.79'+ 	C,O Maya.  Circ1 

' D/O A.iarinth hriva 
 

0 Brahinapur Løipu'barn Leka.i.  
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,-. . ': 
•••.?°• • .:They. will •be on '1 probation Lox' a period p! two•. 

l 	WilU.Os may ccGzic1d or curta1ed tie discrtion of the 
Lzit authorii.y.  

have ben ined.ca11y examined and found 
6,4 	

II fit for appontnint to tha,Geritral Govt. 	rvãccarid thti.r ver 
, 

It 	
'fication of o'hai'cter and. 	tcedat nd I.i3.c1crance, iave 

I 	 cotnp1tdin C31.1 rspect. 	I 	 I 	

! 	 I 
They are 1U1& 4 to be 'transferred to aiywhre 	"i 

Indja n St  ordn.sat1on' 
I 

 II 	3. 
Theywüirquired to undergo'trainin course 

4 	 escribd 4irthere by SS13 JJte. 
c- 1, ' . ' .,4-Y:.- 	 . 	. 	, 	. .............. 	. 	4 	.. 	.. 	. 	.. 	. 	 . 	 -. 

' 	 . 	 . . . 	.............. . .. 	 ... p 

4 .)RLAL  

Copy. tø: - 
The Director of Accounts,Cab.Sectt. 
Block-IX(iast) ,R.K. Puraip,New L)eJJu - ,6 	 (i 
The Asssrit Direcor(),3ti3 Dte, 	 4 
fl.KPUr34fl,'JeW L1u.6( 	 ,K U 

3..•.The' AssistantiJirector(Coord).,.  
3]3 	 pelhi..6( 	 'i-9'  

I 	4. The Area Qrgaruser,Ssi3,Imphal/dQ. 
4 	5. The th..visjorxal Medical Officer,Divn.}iQ.Lnphal 

-. 6. The Accounts branch. 7. Individual conccrned 
-8. ACR(Non Gazetted), 	9. Personal fi.e 
1O.Srvice 4  book 	11. Qrder file. 
/ 	I 

YID 	 FUA, GJISkADN) 

- 	-- 	-. 	- 	. 	 I , 	) 	 . 	 •4,. 
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'ANNEXURE --AIK 
I 	L 

No.53-7E-LbT(L) 
Government of India 
Ministry of Acriculture 

dt.i..'."•v 	 Animal riusbandry 
xate 	and Dairy ing 

- 	
- 	 1\..rishi thavan, New Delhi 

F 	- 	- 	 Dated the 17th Marcn, 1 93 
To 

Dr,Sashi Rarijan 
Chief Veterinary Officer 

- 	 Dte. General øg Security 
Office of the Director : SB 
Block V(ast) R.K.?urarn 	 -- 
New7 Delhi 110 066  

Subs- Veterinary aid to villagers through para ye erinaiy 
staff - Reg. 

sLr 
With refrenee to your letter Uo,4/Vet/SSB/90/VC- 

- 	 2 dated 1.1.].993 on the subject cited above, I an dtrected 
W 	- 	tosay that the Indian Veterinary Council Act does "not 

provide any right to a person other than the registered 
veterinary practitionerto hold office as veterinary 
physician-or surgeon and practice veterinary medicine 
in any State. lio'ever, minor vetertnary service A l 

j—.- 
terms of rend&rin of pr'1irn1[niry jeterinary aid, like 
Vacc1nationcastration 	ytRof wounds and such ot 

	

t 	P 

	

r 	 i) 

I stock assistants undetne supervision a na'direction of 
are 	 - 

•VI2. 	In your case you may issue orders JErmitting 
para-veterinary staff holding the above mentioned diploma 
or certificate to undertake minor veterinary serv-iceThner 
the supervision and direction of registered veterinary 
practitioner. You may take the services 	the registered 

V 

	

	 veterinary sur,eons of the State Governments locally 
available in these ardas. 

Youi's faithfully, 

,1 
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A-36 COMPILATION OF FIFTH CENTRAL PAY COMMISSION REPORT 

'. THE FIRST SCHEDULE' •  
(See Rules 3 8 4) 	. 	L 

. 	 . 	
... 

•.J % J,..,.. ,/ , ./..,t•,. 	 ., 	PART - A  

Revised scales for posts carrying present scales in Group 'A', 'B', 'C & 'D' 

except posts for which different revised scales are noI4fied separately. 	 . . 

SL"- 1  POST/t''PRESENTSCALE 	 . REV1SEDSCALE 
N.O. GRADE 	(Rs.) 	 (Rs.) 	I 
1 	2 	 3 	 4 	 1 

2550-55-2660-60-3200 
2610-60-3150-65-3540 

-- ----265045.3300-70-400(-L. 
2150-70-3800-754400 
3050-75-3950-80-4590 

- 3200-854900 

4000-100-6000 

10650-32545850 

• 	 1. s-1 750-12-870-14-940 
2. S-2 775-12-871-14.1025 
3;S-3800-l510T020-1 15 

• 	
. 	 4• 	.. 	 825-15-900-20-1200 

5 95020 1150 25 1400'- 
•i 950-20-1150-254500 

1150 25 1500 
6 S-6 975 25 115030 1540 

\ 

975-25-1150-30-1660 
7. S-7 1200-30.1440-30-18b0 

1200-30-1560-40-2040 
1320-30-156040.2040 

 . 	 S4 1350.30-1440-40-1800-50-220) 
1400-40-1 800-50-2300 

 S-9 1400-40-1600-50-2300-60-2600 
1600-50-2300-60-2660 

• 10. S-1 1640-60-2600-75-2900 
11. . . S-li 2000-60-2120 

• . 	
. l2TH -s:ii —20006o23i72oo 

.1. 2000-60-2300-75-3200-3500 
13. ' 	 S-13 2375-15-3200-100-3500 

• 2375-75-3200-100-3500-125-3750 
• 14. •. 	S.14 25004000 (proposed new 

pie-revised scale) 
15. .'• 	 .. 	S-15 2200-75-2800400-4000 

2300-100-2800 
• 	 16. 

	

. 	S-16 	. 

	

. 	 . 2630/- FIXED 
17. .-'., 	S-li 2630-75-2780 
18. S18 . 3150-100-3350 
19. S-19 3000-125-3625 

• :,• 	 • 	

. 3000-100-3500-1254500 
3000-100-3500425-5000 

20. S-20 3200-100-3700-1254700 

j 	..... 

I 

4500-125.7000 

5000-150-8000 

5500-175-9000 
6500-200-6900 
6500-200-10500 

7450-225-11500 

7500-250-12000 

8000-275-13500 

9000/- FIXED 
9000-275-9550 
10325-325-10975 
10000-325-15200 

--;M•- 



I 	-- •- 	

;;; 
 

A NNExup 
.. . . 	Ji 	• 	27. If the name of any 1 person cnrollcd on a State veterinary Removal  

. 	(fl• register is removed therefrom in pursuance of any power conferred fiii  the . . , .,. 	. 	. 	under this Act, ;the CoqnCi s1icH 'direct the renmval of tito itamo 	Ir(liaa vete. . :• , . . 	• 	•• - 	of sucii. parson from the lndiau votcrinary practitioners resistor. c , 	
L hi rn p 	, , r' 	t )j 	I I ' 	

tcg1$t. 

28 Everr'pèrsbn registered in the Indian veterinary practitjoacrs Pcrson . 	.. : 	
rcgistcr• shaII notify • any transfer of tJio paco of his residence or 

, 	(')pracUcetb'th )ounCi1and t1leStat Veterinary Coujic,Iwitluii ninety 	.inttry prac- 
...: • 	• : 	' 	3days O(!JSucJil:traisfer, failing which Jiis right to participate in the 	liti?flCT* ;: 	 •Jo1ectjoáof 	 ora Sa(e Veterinary Council rcgIfcr to 

., . 	
i)shal1 bjiibJeI;toibeforfejted by nrder of the Central Government 	change  

	

: . 	either permanently or for such pei ud as may be spi,czfied therein 
of 

practi. 

-. ..: , : 	 . . 	. 	 . 	l•).• 	
CHAPTER IV 

... . . 	. . ; 	; , .,• . : PRLVILEQIS OF i(EGISTERED VBj'ERJNARY . 	. .. . .. 	.rc 	. .: • ' i 	PRAcTITIONERS 	 -- 	. 

29 ' Subject to the conditions and restrictions laid down in this PraviIegc ;. . . j 	.: • 	Act, every person whose name is for the time being borne on the of pcson :• 	 vincUan veterinary, pactitioners: register shall be entitled according to who are 14'4
. -. .. 	 .. 	 . 	 quIicatiops, ,to practise as . a. Veterinary practitioner and 

to 	cnrocd om 
• recover, n .çluo course of law in respect of such practice ally expenses, vel1Thary £harges in' respect of modicainents and other appliances or any fces 

practitionca OV 

	

 I 	 to which he may be, entitled 	 rcgi3lcr. - 	;•7 - 	ri, 	') I 	
30 No persqn, other than a registereci Veterinary practitioner, Right of 

persons who 
arc enroflcd ................,(a) hold. office as veterinary physician or surgeon or any on the 

Indiam  
. 
'' othejk office cc,nantocaIJd) in Govern nient or in any 	'vctcrii;iry institution maintained 

by a lo *  caf or other authority , 	 ioacts l - Prac tise vcprmcdcjnein any State 
• 	Provided that the State Goveriimcnt may, by ordct, I)crmit a person 	a diploma or cor(jficat 	Vcc•y 8Uperv,sr • h'ft' etockruan 'or stock assistant (b 	watever natfle.caljed) issued by the Directorat e  'of Animal Husbandry (by whatever nameJ I called) 	- any State or any_veterinyJstjtution jfl India , to 1 _!!ir 	nder  the supervisgôjj 	direction or a registered 1 Veterinary prac i woe , in 	

V 
rff1 ''r 'Exl1jtftn._"Mjuor veterinary services" means (he rendering 

of preliminary veterinary aid, !iJ.cçjjcictrat,o,i and 
and such othcrtypes of Pitlirniriary nici - or' the treat m_nt such itlincnts—ttS.... — 	

may, by,notjfica(ionin the Oflicjal Gazette, specify in the behtlf1 .., 	 (b) be entitled to SID or authenticat e  a veterinary hcalth certificate or any other cerliuicate required b 	n In , si ed or y ay law to be authenticated by a duly qualitjed veterinary practitioner, 

I- Y. 
	;•. . 	:. (d) be entitled to give evidence at any inquest 

or ir any • 	urt''of.s law as an xpert under section 45 of the lndja,i 
• 	' 	

Lof 1872 	i. Evidence Act, 1872, on any matter relating to vetcrinry mcdicitz_ 

'_!i 	-- . 	--.• 	•• 

/ 

• 

. :1 

S - / 

/ 
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ANNEXU 

S 	 - 	 '..fl..&fl..atflfl 	 ItS ti S.d %tSflAIt , IIIeSkI IIIItSStI't' 	 . 

- f4 	'..UMIIJ.A I JuN IH SHill 	I II'.I. I'A I 	PmFVhI.',,F I ll i s 1 -1  'R I 

(1) 	(2) 	' (3) (4) (.%___ 

RangoOfficcr/Forest ' 1400-40-18(X)-l13-50-2300 5500-175-9XX 104.10 
Hanger 

' Anti. Conservator of 2200-60-2300-EU-75-3200 6500-200-10500 104.10 
r'. Fora 100-3500 	' 7500-250-12000 

- 
	

FIr.Sta(T - 	. ,,.,•,-,' 
0•0 

Fireman. 750-12-870-EB-14-940 2610-60-3150-65. 104.11 
. 	 . .' 3540 

AfldamanandNicobarlslands.:' u . 

Directorate or Fisherk,  

Fishezes Development 2000-60-2300-EB-75-3200 6500-200-10500'- 14.20 
Offlcer/Msu.Dir. 7500-250-12000' 
Surveyors 1200-30- 1560-EB-40-2040 4000-100-6000 104.21 

i 	I ' 14500-125-7000 
• 5000-150-8000- 

Plantoperator-cum. 950-20-1150-EB-23.1400 4000-100-6000 104.22 
Mcchanic 
Public Worka Department 
Anti. Town Planner 20E0-60-2300-EB.75-3200- 6500 - 2(X) - 10500 104.23 

100-3500 	. 	 ' 7500-250-12000 
16.1:'Ass1EIiShed Master 1200-30-1560-E1340-2040' 4500-125-7000 104.24 

'Shed",0.,: 1400-40..1800-EB-50-2300 5000-150-8000 104.24 
•, 950-20-1150-EB-25.1400' 3050-75-3950-80.- 104.25 

- -. 4590  

. 	 • 	-. 	 . 	' 	 - 	 -' . 4000-100-6000 
'i Health Department  

19. 	Pharmacists 1200-30-1560-EB-40-2040 4500-125-7000 .104.28 
'! 	 ' 	- ' 	 •i -'' 5000-150-8000 

5500-175-9000 
20. Uneman-cum-Meter 	950-20-1 i50-EB-25-1500 '4000-100-6000 104.29 

• 	R.c1er  

//Forest Department " 	 •-• • Op  
S  

41'VeIethiaiyCompowzdes 800-15- 010-EB-20-1150' 4000-100-6000 104.30 
22. 	ScniorVcterinary 	950-20- 150-EB-25-1400 4500-125-7000.. 104.30 

Compounder 	 •,, !' '' ' 

Dadra and Nagar Haveli: 
'1 , Health Departmazt?  

• 23,Bio-Chcmist r 	v" 	1640-60-2600-EB-75-2900 6500-200-10500, 104.32 
• , 	 vt Public Works'Department 	'• 	

0 

Dtaughtsman Grade 4 	1400-40-1800-EB-50-2300 5000-150-8000 104.33 
Dnughtrnan Grade 11 	1200-30-1560-EB-40-2040 4500-125-7000 104.33 

26..; Draughtaman Grade 111 950-20-1150-EB-25.1500 4000-100-6000 104.33 
Lakshadweep; 
Directorate of Health 

27, 'yucoPhyslan1 	2000-60-2300-753200- 8000-215.13500 14,36 
, 	•' 	. 	•; 	t 	. 	100-350 	' - 

0' • '•  

''.• 

	

.. 	

'0•" 

• 7 - *: 

	

I} 	( 

	

,e 	! 
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3W3/VC/39(19) 	
ANNEXUJ84 

Diretorate Genersi of Security 
Of:C1e of the Dirnctor SB 	) 

Jast Block-V, R.K.Puram 
New lellii — 110066 

Datodlthe 26 Feb 1990 

-. 	 .I'E10R1ND1JM ' 

th.bject3- Alinfi nud objctiveoo.r vetriury uid rtiirinl 
husbaziclx'y woL'k wd dierter or dutiu13 to be perZOrffl'(l 

by the CAS Or-I (Vet)w'id the para-VeteriY Btfa 

The main objective of the veterinary and auumil tuQtht 
hu8bahdry'Work in te SSB is to motivate and win over the heart 

:
4'md6 of the people in the hordering and remote areas byin 

up3iing 'their socio-eeonomic canditions through an elfic&ent ft  
jlivstock and popultry occupatbn/farmlrig which is ona of thee 

significant assets and ei-en source of livelihood SO 

that*the people inhabiting the rrnot.e.strategiC areas of the 
coutry become more reoeptive to the.SSB philosophy and .to 

O W,prpipate in S3B work/programme, 	 0 

.. 

1. 	 To achieve the aboue objective, the Veterimuiry 
and. nimal Jiusbandry work shall ain at the f92.lowing main 

To enerate ariong the .)c'op.L?. &tWaiPUOfl3 i'OgiiVdir1f 

ij 	 hygeniC m€naimnent/uuLr1 Lionmil requiremnt9 of live 
I  1• 	

stock/poultry, their conimimon ailments/di$easfl Iziclu-' 
ding those cttie to deficieicy and their provcntioni •,. 

0 t 	;L'• 	4' I: 	L 	 ' 	
t 	

0 

.W•k•;;-':'4.• 	To providein, £V3(. cii 	an effective veteritvrY '•! 
health cover to livestock and poultry in the 	 0 

I 	bordering/ztmote viLlages fRpec.ially belon1flL to 
--- tbe-w-ekeJ_--e-C-tFn'5 (including SCs/LTs) by 

I e4v 	' 	 1 endering xiees try pi evezi€ive/curThivcrveteI Ijmnry 
T • 	t 	f 	 iimeasured 

.• •l 

To educate villari 	'bout new devlopmentb/ 
izmnovati ()I1 as rerm'1 (313 thE ' conomicali y V I ible 

4 	I 	 bi ecds of live3 Lock aivl pukllti y t'tLJ Lh'tI IliflcPIfltI L 
I 	 techniques for,  Iwtier nzouifib1lity 

, 	I. 	. 	• 	• 	0S 	 0 
• 	 i:! . 	.............. 	. 	'I 	• 	 V 

The vete1'im1ry/pfirakvCLPritIarY V t;iff will be 
I 	 I hI c' for oX (>17 I 'I ti' 	(tr m i. i u y 	tml Anirimn I 

1Lusbaodry exLeii..ion i u. LI ill i to 	ii ,ieoiy prop Lo (0 I he 
best 01 their knowledCe arid !ci II in the fulLe 1L b)ii it n.f 

21L 	 geluls and dedicatd sc'x v1ce 

'JL 	A .4. 	The non-gazetted /pnra-vterinF.rv 	t stff like 
AFO(Ve f), SFA(Vety), I1C(Vty) 	Con t. (Vety) tivtnT iii Cl 

.'\ 	aid tr4ntinent and basic Ai.i1m:tl hu!; h;mithy 	xtej1!iio11 .c ti vi. tie 

/ 	 will nz foxm duties limited to Ul-'Ir ..ki1..l 	s ni ecribedp 

• •. tinder the general tt't$x ±±ricl ic:hci 	guidtnce of vcC- 
riiinry 1octors , Li CR30 of 	ny 	inp Ii 	t.tou 	ILi('j .J i:i. 3PI( 

i 	mmcdietp help 	the ectimed CA.(VeLv) ..,z-l. 

A r  

Con tdJ- 

..s'i 	 •.... 	5 	5 	 0 	, 	 I 	 0 	0 

Tff. 	

V 	 0 



r 	•j 	 ,'T. 

— 2- 	

5-.. 	 .. 

A list of kit for vtQri.ntry pI:I'?t t 	to 
• bid 18 used to SFA(Vety) is zjl.mo f.It(J 	 loper LLtl.Ii.nvJ Lion 

mi re1)1e1IihnLent of me(Ucine should lie 1?fl 1  iirocl by the 
\' fii1isizi]. CM Grade-.L(Vety). 

• 	
. 	 S 

I 	 I 

4 	dt 	
There is one FA(Vety)/Con I -tble(Vety) for each r 	Cicle and in the firit instance he rnuit cover,  all remote and 

ffung villages in his C1ic1c' hI 	houJd first tour w1tj 
th CO/CM GrLdPI Whpr-evpr P°  ,ib1.f 	All U0 101' COflt3 
ahuld be covezd by the pardv('t( ilunxy stff 	nd ftr a 	

/ ' 	 sty oi two days move to tim. no t CcI1!p for providing 
'I obip  vil1rg s tn that 

Asu regrthrie r6Th1ii 	the para-vet'fThiy taffijiiJu1 zi3O- 

: ..: ......c1.te with the civic action teanis and also visit all isiliior 
jfr 	.;.. ...... . 	. 	n major publicity campi1g1s when-evvr held In this nrea0 It 

S  ....: 	rnU: be clearly understood by the veterinary staff that 
:.. thd.x' services will always be free of cost and not in r.turn 

fos any considation, whit-so-ever, 

' '7 	The chi 	of duties of Divi donnl CiSvGz-I(VLy)/ 
C-Gr-I p'ravetèrinuzy Laff ' t €ncio';e(j r8 Aunexure 

" itnc flI for information and strict compliance 0  

	

,9.I 	 . 	 .. 	S 

— 

4. – 4 	 80 	Please 	kZiOW1( dt  

5.. 	

5..., 	 5 . 	 5 .  

'I 
I •.. 	 S 	 Sd/- 

' 	 ( V.N. NEGI ' ) 

JJLI'U.LY 114..PLCCOR CILNLftAL(DLV) 

S 	 • 	 – 

fri 

— 

5 	.5, 

hr • 	• :, 	•, 	• 

S 	•• . 1 . 
s.. 

• 
• 	• 	• 	'• 	n.. ................ 

• 	•- .'55S 

S •' 	 • 
•.,,• 

— 	• 	S  

.rS. 	 • 	 5' 	
5 .5 	 • 

S. 	• 	5 , 	S 	 S 
•55 	 S 	 • 

•r.r 

S .  

'I. 

- 
4S . . 

S  

di' 

/ 
1' 

' S .. 

—,...,—S.-.. , —..• ..' 	 Th'iI 	. 

'5. 



- 

2 

•... 

Cot 

•55• 555 	S 
.5.  

,1 

• 	I 	 ' 	 . 

•,4ff 	 4 t 	 ______ 	-- 	 - 

/3V 	A1JhILAUIO-1ii. 

OFDUTILs 	 N i\ t t t' Lxk:t 	 /c&N 1' (vijj 

••: 	. 	
•:: 	

: 	. 	 . 

	

,, 	• 	•  
. . To visit remote areus/bxoder villages covered by the 

• SSB to render •free vet:rinttry and Animal Husbandry aid and care 
. needy ilvo-stock owner in repect of iive-ntoc1tipouJ.try 
the..overa]J. guidance/iwtructions of CAS-Gr-I(veterinary) 

:iand other a upervisory oZ.ticera . 
L!(I 	$' 	 k-t. 	• 	.. . 

('...t. 
: To remain on tour for a minimum of 15-20 days per mqntb 

cI Jmparting door to door veterinary coVer to ThTIve-stock owners 
areaunder his charge. 	 . 

1, 	
I 

•. • •L •" 	 :. 	 • 

3. 	While on tour, to visit NIP cninps for the pur'ose as 
also to deliver leoture3 OH diulerpr,t- 'isp eta of Animrd. Husbnndly 

generat bettor ar w enec among the loci1 people about common 
diseaees and hygenic ,manaetiunt of liv-took for better profita- 
blat, For this purpose, his monthly tow piogramine will be final 

A 	\\ied  well in ctdvance with the approval of the Circle Organiser, t 
I 	 l\the concerned CAS Grade-I(Vet) and the A.O. 

To submit his tentatiu'e tour programme for the fol1owing 
I  month through C.O.to CA Ux-l(Vet) nt lest a Corthnight in 

:1 

5, 	For every calediii mon lii to nubismi I mu dritnhleCi uui' dinry 
I'h1 	to his controfling authority to reach him by the 7th of Lhe 

following month at the latebt. Generally, hi touxing will be with 
Iy mNX?teams but only for a day or two at each such camp or with COs/ 

HyCA3 Gr-I(Vet) Indepondent totn'in may b (- :1J.OWPtI in 8peL:lnl 
cases by. CA Gr-IVet)/C.O wi lii Ilir approval of AO/AO& 

ktJ t 

- 4- 	To as.J.sL the CAS tt-I(Vut) in r'- £wmnlng dy to thty viorke 

To properly mainttizi xpendnblë and non-expendable utock 
fmedictl stores/equipment etc. as also the stock and issue 

and other records in connection throf, Th?se will be 
erifi:ed by the. CAS UrI(Vet) once every quarter and by other 

•?cOnCerned supervisory officers periodically. AFOØSFA(Vet)/UC(VeV 

	

S 	 S 	
A 

• To strictly follow the instructions and orders of 
4CA2 Gr-I(Vet) and other auprvisory officer.s and to cnrry out the 

yterinry_ic 	ti on prois r imnmn L" 	 • 
- 	- 

To ensurethat ki.ts provided to him are properit,  uthlised 
n1ept ready asper requirement.  

To admhthister only timome dxug'immcdicMes WiIiCh he Ii 
een taught and is euthori.ftmi to Iiu:iIie0 lie will not dmniu Lu tr 
.ntVenoua injection/treatment beyond his ukhll 	cornietetice. 
In case of &my complication he would contact CA3-Gr-1 of his 

:uTtTet for guidance, 

/ 



• 	
• 	 4 

•..(;. ' 4 	 S . ,  

- 

•;:'• 	'• 	 '. 
the State Veterinary Dispensary/HOSPital/Ceritxe etc, 
.(these areas/villages will be given the lowest prortty). 

IJI,' 

,., 	
.:. 	To submit hs morithi.y d ettiied tour d 1iiy h.tfh Lth titig 
'aU a;pects oi the. wQrk done cIuzint the month to -his Cozitrol. 
ing Qfficer by the, 5L of the 1'ofloWin_month at the 

I 	 '— 	. 

	

ttt '1io. 	To ensure that a 	i vet inELty oentxe, eniexgenCy ,  tray 
gand first aid kits are alw:iys keptri ready and reserve to meat 

y type of emergency. 
/ 

11. 	To correctly prepre in adv.iiice nnd submit in time the 
r.1wi ry md ezit of rnedici tie/equ1pnIGflt/ 

ig 	 annual/supplementary vet  
". other stores to the SSIJ Directorate, New Delhi,thrOugh the 

'.H.Divisionl Organiser for timely. procurement of toreS/ 
materials. 

•y•' 
k' 	r 

To correctly and eipeditiously distribute the veterinary 
LL'16tOre6/kit,. on receipt among the ,AFO/SFA(Vety) under 

his control \" 	 - 
'  

To ensure proper and up-to-date ,naintenancf?.Of medical 

,-stock arid dead utock regi s ters (i n trunieiita/equ1pmeuit) arid 

• ; 	
other prescribed documeiits/recOr(I' etc. 

sPi. 1 1 

.14, 	To eri8urP thnL thze i tio ixCealJ itoCki-nF' rlj.JPCllt.L1V of 
: 1
.iahort-li.fe drugs which may lead to avoidable 	To also i 

It 	 enaure that medical 'tores held do not become date expired. 

•"'.. :' '. 

	

/15. 	To keop •cloue liaison with the local State ini,nal 
j:-'Husbandry authorities/Army Veterinary Hospitals, etce in the t 

?. of his responsibility. Also to keep himself abreast of 
 - 

 

--.:devopmentS in his professionLil field as also about,i111p0rtaflt 4  

•." 	Animal Husbandry programmes/activities 'undertakn by'other 
author iti/agez.icies n the ai ea, 	

I 

- 	-16. 	To regularly submit the wonthiy pr.ogres3 
report1PR) 

: - in tpre.p.cx'1bed proforma in repeCt of his I-Weil of churge' 

__;..throughhi5 	ñtrol-tIiTfficer in time so that the corisoli- 
• 	+ri n6mintled r — nort rcachs the 	L3 i)ircctoriite, Now Ucihi 

- 
- 	r— - 	- 

by the due date. 

at 	th! 	Trtiiiiiii 	ceiitl'C(i 	-- 
througJ 	h19 will 	bmit theffiri i e.pO( f of-hF 	work 

• controlling ofi'icex 	to 	Lhe j.).L(r) with 	i cthpy to 	the Ciiiuf 
- 

Vetcxinary Advisor, 	B Dire cboL mite. 
iq  

14 	, 
'i 	". 

, 
• , • 18. 	To 	und 	rtrke 	in'I 	)erf ,  )1 in 	ucii 	o lhm r 	d ul j. n. 	i , 	i 	my 	Ii 

to 	him 	by 	the tiih€i 	umitlioi 1 

II 
. •,. 	. I 	-. . 	 • 

. 	, . •.• 1 , i 	 • 

; 
I 	- - 

 



	

..•, ..T . 	 . 
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. 'E¼NNEXUL 

Appendix 11 

Classification of Technical Posts into Various Groups 

GROUP 1_lJJ)/FARM TICI1NIC1N 

Farm Superintendent 	 30. Seiui Ctiie Spc isuf 
1. 
2. SuperIntendent (Dairy) 	31- Animal House Kecper 

3. Dairy I7arn% Superintcndciu . 	3'. I lcuticUItiiiitI SUr%ir 

	

- . . 	4. Faw.i Manager 	 33. Forester 	. • 

5 Dairy Manager 	 1' Scnior Stockman 

. Dairy Cattle Manager 	. 	"Sockman 	
. 

7 Assistant Farm Supeainicnuctil 	vc crinar 01 ..cr 

S Assistant Superintendent 	37 Senior Veterinary Assistant 

9. Jlh.$;U4 roin ?.1aL 	 •.. 

It). Junior Garden 5 u1 i,rinicndCiii 	40. i'iiilIg Male 

:J 	' 	ii. 	Manager 	 4i.  

	

• 	12. Junior 1i1idcaidiflt 	 12. tchnic.l A1a't 

i. Asstt. Farm Manugciflt Uttcr 43. Jn!tt icii" ,  

Assistant -Manager 	 44. Rice Production Training Asstt. 

Field Officer 	 45. Agricultural Assistant 

i 	 16. Field Supervisor 	 46. Botanical Assistant 

AN 	 17. Assistant Ficid AssisL.mt 	47 Cxtcnslofl Assistant 

	

• j18. Field Assistant 	: . 	48. EntomolOgical Assistant 

• 	 19 JuniOr I-ueld Assistant 	49 Horticultural Assistant  

	

- 	 5OLiveSt 	Assistant. 

Curer 
Curer 	. 	 52. 'PhysiologiCal Assistant 

Ficldmari 	 53. Plant Protection Assistant 

Senior Farm Asststan( 	54. Seed Exchange Assistant 

Senior Assistant (Farm) 	55. Att. (Seed Production) - .......-. 

Farm Assistant 	• 	 56. Senior Soil Assistant 

	

• 	-26. Junior Assistant (Farm) 	57. StockAssktaflt 
i  

27. 'Herbarium Keeper • 	 58. Senior blOCl Assistant 

	

• 	28. Herbarium Assistant., 	 59. Field Plantation & Store Asstt 

29. flursery Assistant • 	 60. Junion Survey Assistant" 

. 	I. 	. 

	

•, 	.• 	. 	 . 	
I 	, 

-• -••. 	•- 	• '.T. 	 . 
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1 . 	. 	. 
. 	 . 	 . 

..t . 
. A-42 • CQMPUAON9VflPH,CENTRALPAYCOMM1SSIONRO } T . 

1 . 	• 	i. • 	.., 	........ . 	3. 	 4. 	 5. 

(b) Sr. Phy1othciapi$/ 	23705.3200-EB- 	S000-275-135(X) 52.9 	. 

I f 	 . 
Sr.OccupaionaI. 	IOo-oo 

. 

	

• 	Thcrapit  

I. . • XX. PUBLIC ANDSOCIAL HEALTH WORKERS  
IF • . 	(a) MCdICIISOCIaI 	.. .1600-500-2300-Eli- 	5500-175-9(X)U 	52.103 

• 	Worker (hoiding' 
	2666" 	 . 

-I]-. --. 	 qualthcstionof Poet 
Graduation  or Gradua- 	 . 	 . .. 

I . 	. 	donwlth2yeam  
dip1oma In Social Work). 	

1 	
, 

Social Workev/ 	l400-40-180O-iI3 	5500.173.90(X) 	32.103 

Psychlaxrlo Worker 	50-2300 	 . 	. 	. 
Idiñualificon-- -' 	 _L 	 - - 

	

or_-  - - 	 - 
Gh2 ycan 
dip 	tS41a1 Work) 

1  1400-40-1600-50- 	5500-175 9000 	10465 	 ,.7J 
(GrsiI)/1%obabon 	2300-EB 60-2600 	 - 

• 	
OfflóAGrd 11)!' 	 . 	 • 
Pnson Welfait Officer 	 $ 

• XXL RADIOGRAFHERS/X-RAY TECHNICIANS 	 . 	. 
(t: 	1330-1440- 	. 	5000-150-8000 	52.107 

1 800-EB50-2200 	. 
It0iographers requiring a minimum ' 	 4000-100-6000 	5101 

.7 	 dipl. 	• . 	. 	 • 	• 
• I after 10 + 2 	 . 
/xxii. OTHER TECHNICIANS 	 I 	 • 

Posuizequiring Matriculation with some 	 4000.100-6000 	52.111 	 ' 
experience as minimum quallficauon for 
diractrecniitrnent 	 •..• 	 .•• 

(b) Techmdans with either a Degree in 	 5000-150-8000 	52.111 

Selence or Diplorm In Engineering 
• ,. .. H XXIIL GARDENERS AND NURSERY WORKERS  

Sr Garden Attendant 	775 12-871 14-1025 	2650-65 3300- 	55.129 
70-4500  

Asati. Foreman 	82515.900-20-1200 	3050-753950- 	55 129 	

- 	y 80-4590 
XXIV. VETERINARY STAFF 	

I' 	P 

	

• 	(a) Ennygradeforall posts 	 8000-
•
275-13500 55.291.  

• 	requiring * degree of B.V. 	 .. 	
. 	, • 

and Animil Husbandry with 	 • 	 . ra 
registration In the Veterinary  
Coundi of India as the mini.  

	

• 	mumeuentIa1qualification 
 

tv  
(b) AzsistantVeterl- 	1200-30-1560-40- 	5000-150-8000 	55296 	

e 

naziaWllioi cal 	2040/ 	
1 

I 



pIt'  -- - - — 	 - 	 — ANNEXU7E4tc 
— 

1, 

CENTRAL DMINIsTRATi:vE TR TRUNMJ, GUWTII1\TI BENCH. 

origa.nal Application No 65 of 2002 

- 	Date of Order : This the Uth 
Day of DCCCmber,2 002 . 

• 	The Hon'ble Mr Justice D.N.ChOWdht1rY, Vice-Chairman. 

The Hon'ble'Mr K.K.Sharma, Administrative Member. 

• 	 -+-•.. 	
•0 

• 	Shri Sàraisam ManimaCha Singh, 
Veterinary Field Assistant of 
Assam Rifles now posted at 

— A.R.ThOUbal, a resident of Chingamakha Maisnam 

- 	 Leikai, Imphal West District, ManipUr 	
. . .AppliCflt 

By .  Advocate Sri S.M.Siflgh. 

-- 	 - Versus - 

- 	1. Union of india, 
-. 	through the Secretary to the 

Government of India, 

through its Secretary, 
Govt. of!India, New Delhi. 

The Director General, 
Directorate of Assam Rifles, 

shillong -793 001 • 

The Deputy Inspector General, 
____ 	 • 	MP Range, Assam Rifles, 

- Imphal. 	 -- - 
A 	 •• 	

. -•-  

The.Comrflafldaflt, 

H 	I 	 7th Assam Rifles, 
A 	

. . . RespOfldents 
Thoubal  

0 	
By Srj_A.K.ChoUdhurY, Addl.C.G.S.C. 

0• •  

OR D ER 

CHOWDHURY j.(v.c) 

--- 	. The issue relates to •upgradatiOfl of pay scale of 

iJ .  . 	 VeterinarY Field assistant scrviflg In Assam Rifles to 

0 • 	 -, 	 • 	 - 	 - 	I' 	 0_ — - - 	•__ o• 

I 

,1 



applicant stated that the applicant was 

Mr A.M.Singh, learned counsel appearing for the 

( K 

-2- 

ayitatiny the 

T1 

mater in different forums and failing to get any remedy he 

moved 	t1Imphfr 	Gauhati 	Rih 	Cou 	iriWrit 

V. 
petition(Civii) 	No. 	798 	of 	1399. 	Finally 	by 	order 	dated 

31.12.2002 the Writ Petition was 	disposed 	of directuiy 	the 

applicant tobrnove the appropriate forum to 	seek his remedy 

4h 
ence this a]cation before the Tribunal for redressal of 

r 

grievances 	Mr 	singh 	also 	pointed 	out 	to 	the 	reply I his 

submitted by the respondents in which it was indicated that 

the authority took a decision adv 	iny 	tho Assain Rifles 	to 

- process the proposal of cadre restructuring of the post of 

Veterinary Field Assistants i" the manner 	indicated 	by the 

I Ministry of 	Home 	Affairs 	in 	its 	communication 	dated 

- 17.12. 99. The 	relevant 	text 	of 	the 	said 	communlcat3on 	is 

roduced below 

'\ •a\ç\\ 

4,0  

(i) DD(Pers) BSF. has intimated that a 

proposal for cadre restructuring of 

Veterinary staff is being processed by 
them. ITI3P is also processing the 

proposal on the same lines. Assain 
Rifles was advised by Dir.(Pers), MIIA I  

to process the proposal for cadre 

restructuing of the post of VFA. 

(ii)To. maintain 	uniformity 	in 
educational 	qualification 	and 	pay 

scales as recommended by the Fifth Pay 
Commission, Assam Rifles was advised to 
process the proposal in consultation 

with the BSF and ITBP, so that a 

similar j)rOpOSctl On UflI form 1. ines is 

formulated. 

(iii) As the posts of Veterinary stff 
in BSF and ITBP are combatiseci while in 

ssam Rifle,s VF1\s are civilians, to 
maintain the uniformity in the rank 
structure, Assam Rifles were advised to 
propose the combatisation of these 
posts as weU. 



If 4. .: 	 .. . 

- 

- 	1 	- 

• 	
: (iv) 	since 	the 	matter 	is already 

subjudice, 	any decision 	for upyradation 
• of 	pay 	scales 	in 	1ssam 	Rifles 	can 	be 

- taken 	ftr 	finaUsat-ion 	of Lhe 	Court 
case." 

Mr--.-Mjr6- _l-eape4---coreI - for 	the—applicant has 	also 

drawn 	our 	atteiiLis 	to 	Lw 	ictior; 	ct by 	thc 

_._ 	Ministry of Home Affairs dated 31.3.1998 indicating its mind 
,•.' . 

• 	
.• 	

_,A.6441k Ar A 	 implementation 	of 	upgradation 	of 	the 	pay scale 	of 
• 	.., 

a... Jtêinary 	Field 	Assistants 	in 	the 	Assam 	Rifles. The 	said 

• 
 cnlunication 	clearly 	indicated 	the 	decision of 	the 

• 	 1 uthority for revising the pay scale. 
• 	 . 
3•:. 

	

- 	 3. 	We have heard Mr 	M Singh, learned counsel for the 
.....• •. 

applicant and also Mr A K Choudhury, learned Addi C C 	C 

/ rf 	for the respondents at length Considering the facts and 

circufriànces we are of the opinion that the matteriequires 

ff 	 no further adjudication from our end Te Government—has 

4 	 taken a decision in principle and in view of the pendency of 

the Court proceeding the authority did not take any step for 

implementation of the matter. In view of the clear statement 

made by the respondents we dispose of this applicatton with 

a direction on the respondept to implement the undertaking 

.. 
expeditiously as possible, preferably within a pciiod of 

three months from the date of receipt of this oider 

The application thus stands disposed of. Theie shall, 

owev7y, be no order as to costs. 

- 	 I- 	 -- -- 	 I 	 - 

- 	 - 

 

Sd/VICE CHR1II1AN 

c 	
• 	

Al 	
• 	' 	

(' ) vt,: 
. 
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XUE/t 

Nu LI 27 4/I6/9914'.IV 
(ovcrfl inin I of I iulia/BIi8 rat Sarlui r 	- 

Ministry of I Ionic A tijr/Gik Maii triIayii 
S 	 ••--• 

8 111 iIie O1obci, 2U0. 

. 	
t,'•iiic I)ircclor (;ceII 

:. 	 •• . .: '•' : • 	 Assam Rifles 	
0 

Shillong-7930 11 	 - 

SubjcU O.A No 65/2002 filed b y Sili'  S l\'lani Madia Singli n CA! 
VuwaIHIt113cnJ.!!.L!1L!W niletl pay suile of Is 4000-6000/-. 

0 	SiI 
	- 

I 

{ aill 	
1nuIttU Not 1101,I62/2003Legih 

-: 	
29,920O3 on the SujCct cited above aiid to convey the sanction of the coinpetelit 

ilk  au1horit to grant that revised piy dk of Rs 4000-6000/ in place of Rs 2(fl)- 
4900/- to Shri Maui Matha Singh VLI i inaty 1 teld Assis(tut of Asani 
with uliinediute el lect in coinpIitiiiC ol the ordci givul L)y (lie 1 lon'ble UU+lh4U i 
Bench of Central AdnunistrdtivC hibunal in 0 A No 65/2002 	 I 

-C 	- 

2 	1 his issues with the appto' dl of Ministry ol Finance vide (lien 

U 0 No 12/52/99-IC dated 17M).2003 and Integrated 1 iiiincc Division of Ml IA 

vide their Dy No F,2082/hn Viol daicd 27 10 2003 	 - 

'iours hiiIhiIuIl 

- 	 (PI)cb ) 
Section 011icer 

Copy to - 
I 	PAO, MHA, New Ddhi 

-- 	Assani Rifles, J,iiitu,iiukliF. Shilloiig. 

- - 	- 	 I'A AR, Shillong 
4 	tvlinistry ol FInaniL 1 )uii 111k Iii ()I I 'xpLndiIliR. (I( 

lstn1e Nc v I 	Ili 

6. 	I'inV(MIIA) 
7 	Pens.111 Set.tion, Fy11 Ii\ 

13 AR, NY1.l )ci. 
• 0 	 0 	 , , (j 9 	, 	uaid I'ik1 
- 	Copfor ijifin oratlón to - 

— 1 'PPS to 

Vz 

•I'ol 

(P1kb) 	0 

Section Ofliccr 
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I 	
t\INEXU 

' 	 e,- 

- 	The Chief Vet,tLunLy UtliceL, 
; .::...... '. . 	'. Govnmnt of ,idia, NLiistry of 1ma Mfair, 

ast 31ock-V, R.K91uram1 NW 21hi1IiJJ6b. 

(Through propar cnanitei). 

Subject 	Requast fc)L rcconSiUCrAti0I )f FAtV)'S 	- 

tl 	 py scAle. 
Sir, 

With due respect, i t& ulLersinU nave, the honouV the 
following few lines unier your 1inu consiueration and necessary 

q 	 action. 
s 	

•Ih8t,Sir s, I'iiave submitted this applicatLon 

, 	 $VA(Ve's teken on di.act ricruitnint vice oRtad 14-1-94. ALr316Y 

I -wejjre . . paSSeQ "I1eIw2ntary Animal Husbandry and Veterinary ci&ice 
k : 	 xamLnatton" under 	ipt. Govt. of Manipur at Vterinay Fiid 

1 

l 

	

	&asistant Training Centre, Ibrompat, Imphal (Manipur). As per 

recruitment Iules of r. Fi'lu 4stt. (vaty.. I submitted required 

and in tirn 	f appoint-' 

meat as per vicie No. IV/A-2(2/92. 9.JgJ14791'92 datal I-7-'94 

(tncl.No.1) an,i also I attendea the official ..iutis 	rk Uon 

I 	 aa SFA(V) as per vety • li 	stocl- Asstt./ tockment/ 1)resser' 3 

I. 	
Animal. Husbandry and A)Larying L.a.'t., MI.nistry of A,,riw iture, 

Govt. of India vide 	. 53-71/38-1I.)T(l.t1J ditd 17-3-93 and vid 

No. 57/VETI B/4(II)1646"47 dated ¶3-6-'5 T4rLcl,Ioo2 & 3,. AS per  

C.C.5. (Vety. staff's) ruLes th pay scale t Aniriai llusbtlndry 

Asstt,/tockmant/CmpOUnder/St0Ck Asstte and brsscr has revised 

1I 

	

	 .1b'6Ui() sinca 1st Jan., 1906 	UC1 
anc*ccepted to R3 * 4UQU 

 

No 4) of page 1o. 87 & 91 of IfAccumulation of 5th 1y Corrr1issi0n 

part SIC). And similiarly Fiei.d UStt. Vety of Assain KifL 

____ 

	

	Departm3nt, Z,iinistry of Fiome jlttUres, (vt. c,f India nas r.ceived/ 

revised & accepted 95)-2u-11)"2SLS'.") to 400U1UJ60UU since 

last year. But till to-day 0.A.(V) of our 	ptte has not 

revised & acceptL the scale of 4UJ(,-1UUtUUUo In at1ier say, 

the étial Quaiifictifl of FI1 	diO.(V) ars equivqlt A(  

•.aualification as per recruitrrent ruLes in our •  Qptt. It ias b3er 

àfral dowaainst th 	utis of our FA(V) staffs. 

That the above cousas plaSe, r con siderat ioa of cay scale for 

SFA(V)'s in your )eptt. simiilrly F. ..(Vty) oi Asa1k 1Ufi 

Deptt., 1inistry of Hurn Affaus and as 	r 	rui-es Vety. 

Sta±f), (,ovt. of india in public 11tcto 

Thank you. 

lu(tenl only. 
iaLtui.Ly-,-- 

( 	I.I. ()(TfL KJL 	- 
Ji c '  

I 	 ' 	 Otfice of ttl3 
- 	 (Temp. 'tt1ch). 

o Adv.copy to; C.V34 
- 
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A 

I wo.15/sSB/A_4/2 002 ( 2)_27  
Goverrnent of India 	$ 
MinistrY of horne Affairs 
Directorste Oenral 
Special 5erviCe Bureau 

faa.. 	 •. . 	 East Block.v.fl.K.PUra 
New Dlhi-110066. 

Dated the 14.5.02 

/ 	 Memorandum, 

	

- 	 please refer to his Memo N0.6/Vet/SSB/2001/\245 dated 
23.4.2002. forwarding therewith an application of Shri Ch0Sunhl 

—Kumar,SPMV) regarding reconsideration of pay Scale of S?A(V). 

2. ---The_Sca3e of pay 	othr designated post prevailing in 

	

'the her 	 can not be made aplicabie - in- this Depart- 
rneflhe( deSigflated as SPA(V) the scale of pay attached 

- 	to t 	 constable will be admissible to the 
• ;.... incn 	di4the. post. Hence individual concerned may be 

informed accordingly. 	 - 

3 0 	In this regard circular Memo, of this HQr$, NO.30/3513/ 
: A4/99(12)-3094..3lO9 dated 26.4.2000 ( copy enclosed ) may also 

please be referred to 

40 	This issue with the approval of I.G.(PerS)0 

Enc].os: As above. 

	

Sd/-. 	13.5.02 
- 	 (K1MLR1M) 

• . 	. 	 ?$SISTANI DIRECTOR (EA.IV) 

	

•. 	To 	. 

The C.V.0. 

	

H SSB Hors. 	 •. 
New Delgi. 

- - 

/. 


